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(xi1) Need to halt sealing of shops and establishments in the capital

SHRI SANTASRI CHATTERJEE (SERAMPORE): I stand here to draw the
attention of the Government to the prevailing situation in Delhi. Following a
verdict of the Hon'ble Supreme Court of India, sealing of shops and establishments
are going all over Delhi. In this instant case, the question of livelihood of millions
of common men is at stake. There are reports of sealing schools also coming
forthwith. Naturally the future of the students can become uncertain. Considering
the far-reaching effect of the Sealing, it is urged upon the Government to start
negotiating with all the stakeholders of Sealing and approach to the Apex Court

for an all accepted settlement.

(xiii) Need to extend the route of Proposed "Palace on Wheels' (Howrah to
Allahabad) upto Bharwari and upgrade the status of Bharwari railway
station



